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ICORRESPONDENCE  BEYWEEN FOREIGEN
MINISTERS OF INDIA AND PAKISTAN
FROM JUNE 15 TO AUGUST 10, 1974

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) -
I beg to lay o the Teble—

(1) A copy of letter dated June
15, 1974 from Sardar Swaran
Singh, Minister of External
Affairs, to Mr Aziz Ahmed,
Mimster of State for Defence
and Foreign Affairs, Govern-
ment of Pakistan (Hind1 and
Maghsh versions).

(2) A copy of letter dated July
9, 1974 from Mr. Az1z Ahmed,
Minister of State for Defence
and Foreign Affairs, Govein-
ment of Pakistan to Sardar
Swaran Singh, Mimster of
External Affairs, Govern~
ment of India (Hind: and
English versions).

(8) A copy of letter dated
August 2, 1974, from Sardar
Swaran Singh, Minister of
Extermal Affairs to Mr. Aziz
Ahmed, Minister of State for
Defence and Foreign Affairs,

' Government of Pakistan.
(Hindi ond English ver-
sions).

(4) A copy of letter dated
August 10, 1874 from Mr. Aziz
Ahmed. Minister of State for
Defence and Foreign Affairs,
Government of DPekistan to
Sardar Swaran Simgh, Minis.
ter of External Affairs, Gov-
ernment of India. (Ilindi and
English versions). [Placed
in Lnbrary. See No. LT-8258/
14].

(5) A copy of letter dated August
20, 1974 from Sardar Swaren
Singh, Minister of External
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Affairs to Mr. Aziz Ahmed,
Minister of State for Defence
and Foreign Affairs, Govern-
ment of Pakistan, (Hindi
and English versions).
{Placed in Labrary See No.
8258/74].
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REPORT AND AUDITED ACCOUNTS OF

Drrosrt  INSURANCE ~ CORPORATION,
BOMEAY FOR THE YEAR ENDSD THE 31sT
DecemMBEr, 1973

THE MINISTER OF STATE IN
THE MINISTRY OF FIANCE (SHRI
K. R. GANESH): I beg to lay on the
Table a copy of the Report (Hindi
and English versions) on the work-
ing of the Deposit Insurance Corpora-
tion, Bombay, for the year ended the
31st December, 1973, along with the
Audited Accounts, under sub-section
(2) of section 32 of the Deposii In-
surance Corporatioa  Act, 1961
[Placed wn Library See No. LT-8259/

74}

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL- Sir, I
have to report the following messages
received from the Secretary~General
of Rajya Sabha:-—

(i) ‘In accordance with the pro-
visions of 1ule 127 of ‘the
Rules of Procedurc and Con-
duct of Business in the Rajya
Sabha, I am directed to in-
form the Lok Sabha that the
Rajya Sabhe, at its sitting



